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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI

Original Application no. 68 of 2023

Sunder Singh Mehta

...Applicant

Vs
State of Uttarakhand & Ors.

...Respondent(s)

ACTION TAKEN REPORT ON BEHALF OF UTTARAKHAND
POLLUTION CONTROL BOARD IN THE AFORESAID MATTER

1. That the above-mentioned matter was listed for hearing on 03.03.2023
wherein the Learned National Green Tribunal was pleased to issue the

following directions:

From record, we find that the issue of treatment of sewage and municipal
waste is already the subject matter of consideration before the Tribunal
in O.A. No. 606/2018, In re: Compliance of Municipal Solid Waste
Management Rules, 2016 and other environmental issues and therefore,
we do not find any reason to multiply the proceedings. However, we
direct that the factual status may be provided to the Registrar General of
this Tribunal by e-mail at judicial-ngt(@gov.in preferably in the form of
searchable PDF/OCR supported PDF and not in the form of Imdge PDF,
who shall, if found necessary for any further order, place the matter
before the Bench.
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2. That in compliance with the aforementioned order, the instant action

taken report is being filed.

3. That this Learned Tribunal vide order dated 03.03.2023 directed the
submission of a factual status report regarding the discharge of
sewage into the river and the unscientific handling of municipal
waste in the Seraghat area (Almora / Pithoragarh), locally known as

Saryu River.
4. That in compliance with the order passed by this Learned Tribunal

and pursuant to Board Headquarters Letter No. 1884 dated
23.02.2026, an inspection of the banks of the Saryu River flowing
through Seraghat was conducted on 27.02.2026. The findings of the
inspection are as follows:

a. That approximately 12—13 residential / commercial shops are
situated in District Almora, and 2-3 residential buildings and
office buildings are situated near the riverbank in District
Pithoragarh.

b. That during the inspection of the sites, a Solid Waste
Collection Shed was found established in District Pithoragarh
for the collection of municipal waste. However, no proper
arrangement for the disposal or collection of municipal waste
was found in District Almora.

c. That during the inspection at Seraghat, municipal solid waste
was found scattered at certain locations towards the riverbank.
However, it was informed by the residents that the waste is
collected and disposed of on a weekly basis by the Zila

Panchayat Almora through a waste collection vehicle.
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d. That the disposal of sewage by the residential and commercial
establishments located on the banks of the Saryu River in
Seraghat is carried out through septic tanks / soak pits. During
the inspection, no direct discharge of sewage flowing towards
the riverbank was observed.

e. That during the inspection, a water sample was collected from
the downstream of the Saryu River and analysed. As per the
analysis report, the water quality of the river meets the
Designated Best Use (DBU) Water Quality Class-B, as
prescribed by the Central Pollution Control Board.

f That the Saryu River originates from District Bageshwar and
ultimately joins the Sharda River. The monthly monitoring of
the water quality of the Saryu River is conducted by the State
Board at the downstream of Bageshwar (upstream of
Seraghat). As per the monitoring report, the water quality
meets the Designated Best Use (DBU) Water Quality Class-B,
as prescribed by the Central Pollution Control Board.

In this connection, copy of the inspection report conducted on
27.02.2026 along with photographs, are hereby collectively

marked and filed as Annexure No. 01 to the present report.

5. That following the inspection, the Regional Officer, Uttarakhand
Pollution Control Board, Haldwani, issued Letter No. 1501 dated
10.03.2026 to the concerned officer, Zila Panchayat Almora,
directing remediation of the waste scattered near the riverbank and

strict enforcement of the Municipal Solid Waste Management Rules,

>



2016, and further directing the submission of a compliance report to
the Board at the earliest.

6. That it is pertinent to mention that the Uttarakhand Pollution Control
Board (UKPCB) is committed to ensure the compliance of the

directions given by this Learned Tribunal.

7. The above report is being submitted for the kind consideration of the

Learned NGT.

(Dr. Parag Madhukar Dhakate)
Member Secretary
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“The complaint is regarding unscientific handling of Municipal Waste and also
discharge of sewage in river running in Seraghat area locally called as Saryu which ultimately
meets in Ganga. From record, we find that issue of treatment of sewage and municipal waste is
already subject matter of consideration before Tribunal in O.4. No. 606/2018, In re: Compliance
of Municipal Solid Waste Management Rules, 2016 and other environmental issues and
therefore, we do not find any reason to multiply the proceedings. However, we direct that the
Jfactual status may be provided to Registrar General of this T vibunal by e-mail at Jjudicial-
ngt@gov.in preferably in the 1 form of searchable PDF/ OCR Support PDF and not in the form
of Image PDF, who shall, if find necessary for any further order place the matter before the
Bench.”
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REGIONAL LABORATORY

UTTARAKHAND POLLUTION CONTROL BOARD
AWAS VIKAS COLONY HALDWANI, DISTRICT-NAINITAL
Phone No.-05946-225618,221532 Email id - ro.haldwani@gmail.com

Surface Water/Ground Water Test Report
rl‘est report no: SW/HLD/93/2025-26
Fode allotted: SW-93 /
’
. "
YSample Source (River/ Lake/Pond/Ground water/any other) Saryu River
[Sampling point: DJs Sheraghat,Almora.
\ Type of sample: Grab/Composite/Integrated: Grab
rSample collected by: CB Joshi (MA) HC Joshi (SO)
YQuantity & Packing:(HDPE/LDPE/P/G/Any Other) 02 Ltr.- HDPE
Wate of sample collection: 27.02.2026
‘ Date of sample receipt in the laboratory: 28.02.2026
\ Duration of analysis: 28.02.2026 to 07.03.2026
( S.No. \ Parameters Results | Test Method Unit
;
| 1. Colour Colourless | APHA 2120B:Visual Comparison Method Hazen '
r 2. X Odour Odourless | - -
[ 3.1 Weather Clear |- -
V 4. \ Temperature 16 APHA 2550B.By Electronic Thermometer °c
r 5. \ pH 7.69 APHA 4500 H* B:Electrometric Method -
r 6. \ Total Dissolved Solids 172 | APHA 2540 C: Total Dissolved Solids Dried at mg/L
180°C
r 7. \ Electrical Conductivity 260 APHA 2510B Laboratory Method (nS/cm)
\— 8. \ Dissolved Oxygen 8.2 APHA 4500-O C Azide Modification mg/L
r 9, \ Chloride 15 APHA4500 C1-B Argentometric Method mg/L
r 10\ Total Hardness 180 APHA 2340 C EDTA Titrimetric Method mg/L
r 11\ Calcium Hardness 108 APHA 3500-CaB EDTA Titrimetric Method mg/L
[ 12] Magnesium Hardness 72 Calculation Method mg/l
r 13\ Total Alkalinity 166 APHA 2320 B Titration Method mg/L V4
: 14\ Biochemical Oxygen 22 IS 3025 (Part 44): 2023,03 days 27°C L
Demand
15\ Chemical Oxygen 5.0 18 3025 (Part 58): 2023, Open Reflux Method mg/L
Demand
) .
28 —oef -
Analysed By Checked'By Counter sign
(Scientific Assistant) (Scientific Officer) (Regional Officer)
**End of Test Report
Note:
L. The resultsin the Test Report relatc only to the items tested.
2. The Test Report pertains to the sample as received in lab.
3. Report shall not be reproduced without approval of laboratory.
A

Sample will be retained for only 10 days after lssq'ig the report.
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